CORRIGENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING
FABRICS, AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and Bankruptcy Code, 2016 and
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
and published in the newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for receipt
of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective resolution applicants should be
submitted to the Resolution Professional in accordance with the amended timelines for the invitation for expression of
interest which stands amended and restated as under:

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with Bombay Rayon Clothing Limited
PAN & CIN/ LLP No. CIN: U18101MH2005PLC150375
PAN: AACCB6615M
2. | Address of the registered office 402 4th Floor, Kamla Hub, N.S.Road No.1 Juhu Scheme,
Vile Parle (West), Mumbai City, Mumbai, Maharashtra,
India, 400049
3. | URL of website NA
4. | Details of place where majority of fixed At Manufacturing unit located at D8, Tarapur MIDC, Boisar
assets are located ! East, Palghar, Maharashtra — 401504
5. | Installed capacity of main products/ services | 3500mtrs per month @50% capacity utilisation
6. | Quantity and value of main products/ Quantity: 3,44,618mtrs
services sold in last financial year Value: 6,63,69,705
7. | Number of employees/ workmen Workmen: 12
Employees: 9

8. | Further details induding last available financial | The same can be obtained by the Prospective Resolution
statements (with schedules) of two years, lists | Applicant by emailing at cirp.bombayrayon@gamail.com.

of creditors are available at URL: ;
9. | Eligibility for resolution applicants under | The same can be obtained by the Prospective Resolution

section 25(2)(h) of the Code is available at | Applicants from cirp.bombayrayon@amail.com
URL:

10. | Last date for receipt of expression of interest | 17.07.2025
11. | Date of issue of provisional list of prospective | 24.07.2025
resolution applicants
12, | Last date for submission of objections to | 29.07.2025
provisional list
13. | Date of issue of final list of prospective 03.08.2025
resolution applicants
14, | Date of issue of information memorandum, 04.08.2025
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 04.09.2025

16. | Process email id to submit Expression of cirp.bombayrayon@gmail.com
Interest
17. | Details of Corporate Debtor’s registration Not MSME Registered
status as MSME

Ram Singh Setia
Resolution Professional




In the matter of Bombay Rayon Clothing Limited

Reg No. IBBI/IPA-001/1IP-P01189/2018-2019/11935

Validity for Authorisation of Assignment: 31.12.2025

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015

Correspondence Address: Finvin Turnaround and Restructuring Private Limited situated
at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,

Andheri (E), Mumbai, MH - 400059.

Reg Email 1d: setiars@gmail.com

Process Specific Email Id for correspondence: cirp.bombayrayon@gmail.com

%}/ Date: 05.07.2025, Place: Mumbai
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
in the Bank. Request
for Proposal (RFP) may
be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
03:00 p.m.

Any further changes related to
the said Tender shall be posted
on bank’s website only.

Chief Financial Officer
Date: 07.07.2025

CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
in the Bank. Request
for Proposal (RFP) may
be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
03:00 p.m.

Any further changes related to
the said Tender shall be posted
on bank’s website only.

Chief Financial Officer
Date: 07.07.2025

CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.
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CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.
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Financial Reporting” (IFCoFR)
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CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
in the Bank. Request
for Proposal (RFP) may
be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
03:00 p.m.

Any further changes related to
the said Tender shall be posted
on bank’s website only.

Chief Financial Officer
Date: 07.07.2025

CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS

UL DLOAL LIV § RUSTENTAVEL

PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.

Life for Indian students in

Trump’s America gets tougher

carnings: Study

. doges & aits giden

Glg WOrl( a Central Bank of India _
challenselor | umamne dusies
4 “Supply, Installation,
SuStamed Implementation, Integration, Commissioning

and Maintenance of Hardware Infrastructure
& associated Software for Unified Payment

A€ A wrfoarg St TS

Punjab & Sind Bank

(A Govt. of India Undertaking)

Accounts & Audit Department, Corporate Office,
NBCC,1st Floor Block No 3,Plate B
Office Block, East Kidwai Nagar,
New Delhi - 110023

TENDER NOTICE

Sealed tenders are invited for

Where service is a way of life E

APPOINTMENTS

@ —

arg g v W @
ITFCL

%

SANKET KOUL entrance tests,” James told Business Standard. Interface (UPI)” o Appointment of Cons“ultant for
New Delhi, 6 July Many international students, especially SHIVA RAJORA o ;%B?ﬂg%ﬂ'g"&gﬁr"s” onGeMportal | Review/testing of “Internal
from India, are deciding not to go even after New Delhi, 6 July For details, please vist our webste |Financial Controls over

With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.
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CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.

Life for Indian students in
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carnings: Study

. doges & aits giden

Glg WOrl( a Central Bank of India _
challenselor | umamne dusies
4 “Supply, Installation,
SuStamed Implementation, Integration, Commissioning

and Maintenance of Hardware Infrastructure
& associated Software for Unified Payment

A€ A wrfoarg St TS

Punjab & Sind Bank

(A Govt. of India Undertaking)

Accounts & Audit Department, Corporate Office,
NBCC,1st Floor Block No 3,Plate B
Office Block, East Kidwai Nagar,
New Delhi - 110023

TENDER NOTICE

Sealed tenders are invited for

Where service is a way of life E

APPOINTMENTS

@ —

arg g v W @
ITFCL

%

SANKET KOUL entrance tests,” James told Business Standard. Interface (UPI)” o Appointment of Cons“ultant for
New Delhi, 6 July Many international students, especially SHIVA RAJORA o ;%B?ﬂg%ﬂ'g"&gﬁr"s” onGeMportal | Review/testing of “Internal
from India, are deciding not to go even after New Delhi, 6 July For details, please vist our webste |Financial Controls over

With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.
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INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS

UL DLOAL LIV § RUSTENTAVEL

PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.

Life for Indian students in

Trump’s America gets tougher
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
in the Bank. Request
for Proposal (RFP) may
be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
03:00 p.m.

Any further changes related to
the said Tender shall be posted
on bank’s website only.

Chief Financial Officer
Date: 07.07.2025

CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS

UL DLOAL LIV § RUSTENTAVEL

PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.

Life for Indian students in

Trump’s America gets tougher

carnings: Study

. doges & aits giden

Glg WOrl( a Central Bank of India _
challenselor | umamne dusies
4 “Supply, Installation,
SuStamed Implementation, Integration, Commissioning

and Maintenance of Hardware Infrastructure
& associated Software for Unified Payment

A€ A wrfoarg St TS

Punjab & Sind Bank

(A Govt. of India Undertaking)

Accounts & Audit Department, Corporate Office,
NBCC,1st Floor Block No 3,Plate B
Office Block, East Kidwai Nagar,
New Delhi - 110023

TENDER NOTICE

Sealed tenders are invited for

Where service is a way of life E

APPOINTMENTS

@ —

arg g v W @
ITFCL

%

SANKET KOUL entrance tests,” James told Business Standard. Interface (UPI)” o Appointment of Cons“ultant for
New Delhi, 6 July Many international students, especially SHIVA RAJORA o ;%B?ﬂg%ﬂ'g"&gﬁr"s” onGeMportal | Review/testing of “Internal
from India, are deciding not to go even after New Delhi, 6 July For details, please vist our webste |Financial Controls over

With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
in the Bank. Request
for Proposal (RFP) may
be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
03:00 p.m.

Any further changes related to
the said Tender shall be posted
on bank’s website only.

Chief Financial Officer
Date: 07.07.2025

CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
in the Bank. Request
for Proposal (RFP) may
be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
03:00 p.m.

Any further changes related to
the said Tender shall be posted
on bank’s website only.

Chief Financial Officer
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CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.
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be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
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CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
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for Proposal (RFP) may
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punjabandsindbank.co.in/.
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Any further changes related to
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CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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Tarifts, tensions, Tehran
cloud Brics Rio meet

ARCHIS MOHAN & AGENCIES
New Delhi, 6 July

In his speech at the Brics Summit
session on ‘reform for global govern-
ance’ on Sunday evening (India time),
Prime Minister (PM) Narendra Modi
said the Global South has been a victim
of double standards, including on
security-related issues, or those of
development, distribution of resources.

The PM, who landed in Rio de
Janeiro on Sunday to attend the Brics
Summit, said the Global South’s
interests do not get priority, and
often get “token gestures” on climate
finance, sustainable development, and
technology access.

He spoke of Global South’s
lack of representation on the
high table of international insti-
tutions, which, he said, was not
only a question of representa-
tion but also of credibility and
effectiveness of these institu-
tions. He likened them to
mobile phones that have SIM
cards but no network.

These institutions are inca-
pable of meeting the challenges of the
21st century, whether they are armed
conflicts, pandemic or economic crises.
These institutions have no solutions to
offer, Modi said. The world needed a
multipolar, inclusive world order and it
should start with reforming interna-
tional institutions, which should not
merely be symbolic but change their
governance structures, voting rights,
and leadership positions, he said.

The PM said the expansion of Bricsis
evidence that the grouping has the
gumption to change with the times, and

BRICS
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PHOTO: PTI

PM Narendra Modi with Brazil President Luiz Inacio Lula da Silva at Brics Summit

similar willpower is needed to
reform the UN Security Coun-
cil, the World Trade Organiza-
tion (WTO), and multilateral
banks. In the context of
reforms of these institutions,
he said 21st century softwares
cannotbe run using 20th cen-
tury typewriters.

During his visits to Ghana,
Trinidad and Tobago, and Argentina,
Modi sought greater access for
India’s pharmaceutical sector and
discussed increased cooperation in
exploration, processing, and supply
of critical minerals.

The Brics Summit, which will con-
clude on Monday, isset to discussissues
like Israel’s attack on Iran, the humani-
tarian crisis in Gaza, and trade tariffs
imposed by the US.

India has a nuanced position on the
Iran-Israel conflict. Sources said some
of the other member countries want

CCTHE GLOBAL SOUTH HAS
OFTEN BEEN A VICTIM OF
DOUBLE STANDARDS. WHETHER
ITIS ABOUT DEVELOPMENT,
DISTRIBUTION OF RESOURCES,
OR SECURITY-RELATED ISSUES )

Narendra Modi, Prime Minister

more aggressive language on the situ-
ationin Gazaand Israel’sattackonIran.
Tehran joined Brics in 2024, along with
Egypt, Ethiopia, and the United Arab
Emirates (UAE), with Indonesiabecom-
inga member in this year.

India and Brazil — the latter as host
of this year’s summit — are also wary of
American tariffs. US President Donald
Trump has threatened to impose 100
per cent tariffs against the bloc if they
take any steps to undermine the dollar.

A Bloombergreporton Saturday said
that, according to the draft statement it
had accessed, the Brics leaders have

agreed to voice “serious concerns”
about the rise of unilateral tariff and
non-tariff measures “which distort
trade and are inconsistent with WTO
rules”. The draft statement does not
directly mention the US.

Shot in the arm for Indian pharma
The PM, on a five-nation tour spanning
eight days — his longest in a decade —
concluded his bilateral visit to
Argentina, the first by an Indian PM in
57years, on Saturday evening. Modiand
Argentine President Javier Milei agreed
toenhancebilateral cooperation in sev-
eral sectors, including critical minerals,
oil and gas, defence, nuclear energy,
pharmaceutical, and space.

Modi sought diversification of the
trade basket between the two countries,
and in this context, the two discussed
expansion of the India-Mercosur Prefer-
ential Trade Agreement (PTA), officials
said. The PM requested Argentina’s sup-
port in expanding the India-Mercosur
PTA, PKumaran, Secretary (East) in the
Ministry of External Affairs said. The
PTA aims to expand economic ties
between India and the Mercosur bloc,
which includes Argentina, Brazil, Para-
guay, and Uruguay.

The PM discussed the possibility of
India being moved from Annex II to
Annex I of Argentina’s pharmaceutical
regulatory framework, which would
facilitate smoother entry of Indian
pharmaceutical products into the
Argentine market.

India-Argentina bilateral trade
has been on an upswing. The trade
volume more than doubled in three
years, from 2019 to 2022, peaking at
$6.4 billion in 2022. In 2021 and 2022,
India was Argentina’s fourth-largest
trading partner.

In 2024, total annual bilateral
trade between India and Argentina was
$5.23 billion, positioning India as
Argentina’s  fifth-largest trading
partner and export destination.

More on business-standard.com

Finance Minister (FM) Nirmala Sitharaman held a
series of bilateral meetings, including with Russian
and Chinese counterparts, and discussed issues of
bilateral cooperation and interests on the sidelines
of the Brics Finance Ministers and Central Bank

FM discusses bilateral cooperation with Russian, Chinese counterparts

resilient and steadfast. They also discussed issuesof FMs make unified proposal for IMF reforms
bilateral cooperation, including cooperation in the
financial sector, along with matters related to NDB.
In another bilateral meeting with her Chinese
counterpart Lan Fo’an, both leaders discussed

Finance ministers from the Brics group of develop-
ing nations called for reform of the International
Monetary Fund (IMF), including a new distribu-
tion of voting rights and an end to the tradition of

High equality ranking for
India masks deeper gaps

Economists flag data limitations, flawed sampling

RUCHIKA CHITRAVANSHI & SHIVA RAJORA
New Delhi, 6 July

A recent World Bank report placing India
among the most equal countries globally may
present a limited view of inequality, with econ-
omists suggesting that broader data sets could
tell a different story.

According to the report, India’s Gini index
(or coefficient/ratio), a key measure of inequal-
ity, stood at 25.5in 2022-23, placing the country
fourth globally in terms of equality, behind only
the Slovak Republic, Slovenia, and Belarus.

The Gini index ranges from 0 to 100, where
zero represents perfect equality and 100 indi-
cates extreme inequality, with one individual
possessing all income or wealth, or accounting
for all consumption.

Such measurements, according to econ-
omists, are heavily dependent on methodology.
Comparing the top 1 per cent with the bottom
50 per cent of the population, they argue, would
reveal far more pronounced disparities in India.

“The Gini coefficientis such that the middle
group plays an important role. One needs to
clarify that inequality has increased over the
years. In the past 30 years, the income of the
bottom 50 per cent has doubled, but the income
of the top 1 per cent has grown 20 to 30 times,”
said N C Saxena, a retired bureaucrat and
former secretary of the Planning Commission.
Saxena argued that if the top 2 per cent of
earners were removed from the sample entirely,
inequality would appear negligible.

A key limitation of the report, economists
argue, is its reliance on consumption expendi-
ture rather than income data. “Basically, you are
sampling the largely poor category, and so you
get relatively lower Gini ratios. Village studies
conducted in India show that the Gini ratios
would be as high as 80 if we account for land
ownership,incomes and other assets. These are
higher inequalities than those that prevail in
Latin America,” said Ram Kumar, professor at
the Tata Institute of Social Sciences.

Kumar pointed out that consumption sur-
veys in India are known to underrepresent
upper-middle class or higher-income house-
holds. “The NSO (National Statistics Office)
itself has acknowledged that the non-respon-
siveness rate among high-income households
inurban India stood at nearly 11 per cent in the
latest 2022—23 consumption survey,” he said.

Bridging

India’s consumption-based Gini index

20112 28.8
2022-23 255
Gini index of major economies

UK 2.4
China 35.7

us 4.8
India’s share of population living in extreme
poverty* (in %)

2022-23

*Earning less than $2.15 per day

Note: The Gini index quantifies the level of inequality
in the distribution of consumption expenditure among
households or individuals within a specific region or
country Source: World Bank

The World Bank, in its Poverty and Equity
Briefreleased in April, however, had noted sig-
nificantstridesin poverty reduction in India. It
reported that extreme poverty, defined as
living on less than $2.15 per day, fell from 16 per
centin2011-12to2.3 per cent in 202223, lifting
171 million people above the threshold. But the
report highlighted wage disparities, noting that
the median earnings of the top 10 per cent were
13 times those of the bottom 10 per cent in
2023-24.

It further stated that while India’s con-
sumption-based Gini index improved from
28.8 in 2011-12 to 25.5 in 202223, the actual

Governors meeting in Rio de Janeiro.

strengthening collaboration across a range of areas

European management at the helm. The joint

During a meeting with Anton Siluanov, Finance
Minister of Russia, Sitharaman discussed India-
Russia long-standing partnership. She observed
that India and Russia enjoy exemplary levels of
mutual trust and understanding and our Special

due to the common rich human capital, deep
civilisational ties, and expanding economic
influence. Sitharaman underlined that Indiaand
China are uniquely positioned to drive inclusive
global growth and innovation as the two nations

statement marks the first time the Brics countries
have agreed on a unified position on the proposed
reforms. They agreed to back the shared proposal at
an IMF review meeting coming up in December,
which will discuss changes to a quota system that

and Privileged Strategic Partnership remains

are the largest and fastest-growing economies.

defines contributions and voting rights.

AGENCIES

Economist Pronab Sen echoed the concern,
saying India does not adequately capture the
incomes of the top 5-10 per cent of earners. “We
measure the lower quintile very well, but there
isatotal lack of response in the upper segment.
Therefore, our inequality will be understated,”
Sensaid.

extent of inequality may be understated due to
data limitations.

Congress leader Jairam Ramesh, respond-
ing to the report, said that using World Bank
data to suggest India is among the most
equal societies in the world was “an out-of-
touch claim”.
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TENDER NOTICE

Sealed tenders are invited for
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SANKET KOUL entrance tests,” James told Business Standard. Interface (UPI)” o Appointment of Cons“ultant for
New Delhi, 6 July Many international students, especially SHIVA RAJORA o ;%B?ﬂg%ﬂ'g"&gﬁr"s” onGeMportal | Review/testing of “Internal
from India, are deciding not to go even after New Delhi, 6 July For details, please vist our webste |Financial Controls over

With adream to study law in the United States
(US), 23 year-old James (name changed) had
taken the now-defunct Law School Admission
Test (LSAT) in 2024.

While he got 98.7 percentile in the exams,
his wish to study in the US was put on hold due
to the recent changes in student visa norms.

“Iwas advised by my friends in the USto
not apply this year,” he said. There are two rea-
sons why, he said. “One is the association in
terms of you being a foreigner and then there is
the added fact that you are consistently scruti-
nised and cannot speak openly anymore,”
James added.

He is now waiting for things to mellow
down and planning to try again next year.

James is one of the many Indian students
who are either delaying their US study plans or
completely rethinking their options.

His decision stems from US President
Donald Trump administration’s move to ask
embassies to vet social media handles of all
potential candidates before giving them
avisaappointment.

The US Embassy in New Delhi
can now ask applicants for F, M,
and J non-immigrant visas to
adjust their social media privacy
settings to “public”. This is for
checking an applicant’s identity
and admissibility to the country
under US law.

While an F visa is typically used by
students wanting to pursue academic or
English courses at accredited US institutions,
the M visa can be applied for by non-academic
or vocational students.

The Jvisais usually for researchers,
scholars and students who are part of any
exchange programs.

Another student studying in a Pennsylva-
nia-based university told Business Standard
that many students are now clearing their
social media. Or, they are thinking twice before
posting anything that may be construed as
anti-US. “The fear however, started much
before this order,” says James.

Students weighed options before

2024 US Presidential polls

Students usually start preparing their applica-
tions for US colleges at least six months before
the process starts. “This includes researching
universities, preparing for standardised tests,
working on essays, collecting recommenda-
tion letters and other application materials,”
another student added.

However, with the political narrative shift-
ing towards the Republican Party in the
months leading up to last year’s US Presiden-
tial elections, many started to rethink their
application to American universities with
Trump coming to power.

“Alot of us realised that there is a good
chance that Trump may return to powetr. So,
many were discouraged to even attempt

—

getting offers. “In my alma mater, I think less
than 10 per cent Indian students are coming
this year,” said Hari (name changed), who is
currently pursuing mechanical engineering in
US. “So, everybody applied. But once they got
accepted, they did not want to come.”

Pravin, an Ivy League alumni, who is cur-
rently working in the UK, said that students are
worried as there is no policy clarity. “While the
US has generally been occupied with the con-
flict in West Asia, it seems it will be returning to
the immigration cause very soon,” he added.

Another aspect that is deterring students is
that US universities today can cost over
$80,000 a year. “So, it can be very expensive, if
one does not have a scholarship. An added cost
then is paying for flights in and out of India,”
Pravin said.

Anxious students looking for recourse
Hari added that there are also concerns that
students and scholars who are currently in the
country with F, M or J visa could also be
deported or not allowed entry into
the country after returning from
India due to their earlier posts.
Another person said that
several admission officers
attached to US universities are
now complaining of getting no
response from Indian students
even after getting accepted.
“Normally, students who do not
want to come at least revert or ask for a
higher scholarship amount but they are just
not responding,” he added.

Many students are now looking at oppor-
tunities in the UK, Australia, and Singapore
due to lower cost of living and less interference
from the government. Government figures
suggest that while the US is still a major desti-
nation for higher education, it recorded a 13
per cent year-on-year (Y-o-Y) drop in Indian
students from 234,473 in 2023 t0 204,058 in
2024. Germany, Ireland and New Zealand are
gaining favour of Indian students.

In a press conference last month, German
Ambassador to India Philipp Ackermann said
applications from Indian students to German
universities had risen by over 30 per cent in the
past few months.

Similarly, New Zealand witnessed a whop-
ping 354 per cent jump in Indian students,
from 1,605 in 2022 t0 7,297 in 2024. This was fol-
lowed by Russia, with a 59 per cent rise in
Indian students between 2022 and 2024, and
Ireland, with 49 per cent.

Foreign education consultancies and US
universities, however, say that India still has
the largest cohort of students in the US.

According to a recent Open Doors
report, there were 1.12 million international
students in the US during the 2023-24
academic year. Among them, 331,602
were Indians, 23 per cent more than
the previous year.

Gigwork can pose challenges
for sustained earnings and
skill enhancement due to
income instability, lack of
benefits, and limited oppor-
tunities for professional
development, accordingto a
recent study.

Majority of gig workers
believe that gig work is suit-
able in the long run only as
subsidiary employment due
to its flexible scheduling and
the sense of independence it
provides.

The study, conducted by
thelabour ministry-affiliated
VV Giri National Labour
Institute, focused on the cur-
rent scenario of gig workers
and their socio-demographic
and work profiles, based on
responses from nearly 1,200
workers in four cities —
Hyderabad, Mumbai, Kol-
kata, and Delhi — across four
on-demand categories: cab
and ride pooling, beauty &
wellness, parcel delivery, and
food/grocery delivery.

Only 23 per cent of
respondents viewed gig work
as a means for building a
career or upskilling in the
long run, while 54 per cent
saw it solely as a ‘subsidiary
job’. It also noted that nearly
64 per cent of gig workers
spend over 48 hours a week
on the job, and 73 per cent
reported ‘flexible scheduling’
as the reason for joining, fol-
lowed by 69 per cent who
cited ‘instant payment’.

On the impact of com-
pleting tasks on time, the
study found that nearly two-
thirds of respondents (63 per
cent) reported receiving
positive  reviews  from
clients, followed by nearly
half (48 per cent) who
reported receiving rewards.
Butonly 21 per cent reported
araise in compensation.

Highlighting the risks,
the study noted that 61 per
cent reported volatile
income and safety-related
issues in the gig economy as
key concerns, followed by 52
per cent who reported deac-
tivation of IDs due to false
complaintsby clients —con-
tributing to job insecurity.

www.centralbankofindia.co.in
Chief Manager-Admin

Financial Reporting” (IFCoFR)
in the Bank. Request
for Proposal (RFP) may
be downloaded from
Bank’s website https://
punjabandsindbank.co.in/.
Last date and time for bid
submission: 28.07.2025 by
03:00 p.m.

Any further changes related to
the said Tender shall be posted
on bank’s website only.

Chief Financial Officer
Date: 07.07.2025

CORRIGENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BOMBAY RAYON CLOTHING LIMITED

INDIA INFRASTRUCTURE FINANCE COMPANY LTD.

(A Government of India Enterprises)

DIRECT RECRUITMENT FOR THE POST OF CHIEF EXECUTIVE
OFFIER (CEO) IN IIFCL PROJECTS LIMITED (IPL)

IIFCL is a wholly owned Government of India company set up in 2006 to provide
long-term financial assistance to viable infrastructure projects. As a long-term
lending institution, IIFCL is amongst the most diversified public sector
infrastructure lender in terms of eligible infrastructure sub-sectors and product
offerings.

IIFCL Projects Ltd. (IPL) was established as a wholly owned subsidiary of India
Infrastructure Finance Company Limited (IFCL) to provide Infrastructure project
development transaction structuring and advisory services to Central/State
Government, local bodies and other for i

of infrastructure in India. IPL came into operation on March 30, 2012 and has
established itself in the areas of Project Appraisal, Debt Syndication, Transaction
Advisory Services, Project Development and related areas.

IIFCL invites applications for the below posts:

S No. Post Type of Post | Total No of Vacancies

1 Chief Executive Officer (CEO) Contractual 01 (UR)

| Last date of receipt of application via post | 21 days from the date of Advertisement |

detailed advertisement, please visit our website https://www.iifcl.in/careers.

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.

In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

Bombay Rayon Clothing Limited
CIN: U18101MH2005PLC150375
PAN: AACCB6615M

2. | Address of the registered office

402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504

services

5. | Installed capacity of main products/

3500mtrs per month @50% capacity
utilisation

6. | Quantity and value of main products
/services sold in last financial year

Quantity: 3,44,618mtrs
Value: 6,63,69,705

7. | Number of employees/ workmen

Workmen: 12
Employees: 9

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

resolution plans

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 04.09.2025

16. | Process email id to submit
Expression of Interest

cirp.bombayrayon@gmail.com

17. | Details of Corporate Debtor’'s
registration status as MSME

Not MSME Registered

Date: 05.07.2025,
Place: Mumbai

Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited

Process Specific Email Id for corr d y

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. I1BBI/IPA-001/1P-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp.k il.com

Jk ITC HOTELS LIMITED

CIN: L55101WB2023PLC263914
Registered Office: Virginia House, 37 Jawaharlal Nehru Road,
Kolkata 700 071, West Bengal
Tel: +91 33 2288 9371 « E-mail: investorservices@itchotels.in
Website: www.itchotels.com

2" Annual General Meeting

Members are hereby informed that the 2" Annual General
Meeting ('AGM') of the Company will be held on Monday,
11* August, 2025 at 10:30 a.m. (IST) through Video
Conferencing / Other Audio Visual Means, in conformity with the
applicable provisions of the Companies Act, 2013 and the Rules
thereunder read with the Circulars issued by the Ministry of
Corporate Affairs, Government of India.

The Notice of the 2" AGM (‘AGM Notice’) and the Report and
Accounts 2025, in conformity with the regulatory requirements,
will be sent only through electronic mode to those Members who
have registered their e-mail address with the Company /
KFin Technologies Limited, Registrar and Share Transfer Agent
of the Company (‘RTA) or with the Depositories. These
documents will also be available on the Company’s website
www.itchotels.com, and on the websites of National Stock
Exchange of India Limited www.nseindia.com and BSE Limited
www.bseindia.com, where the Company's shares are listed.

Members who are holding shares in certificate form and who
have not registered their e-mail address with the Company / RTA
are requested to register their email address by submitting a
duly filled and signed Form ISR-1 (available on the Company’s
website) along with documents prescribed in the Form to RTA
through e-mail at einward.ris@kfintech.com or by post at
KFin Technologies Limited, Selenium Building, Tower B,
Plot Nos. 31 & 32, Financial District, Nanakramguda,
Serilingampally Rangareddy, Hyderabad - 500 032, Telangana.

Members who are holding shares in dematerialised form and
who have not registered their e-mail address with Depository
Participant (‘DP’) are requested to register the email address
with their respective DP. The manner of casting votes through
remote e-voting or through e-voting during the AGM will be
provided in the AGM Notice.

ITC Hotels Limited
Diwaker Dinesh

Dated: 6™ July, 2025. Company Secretary
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CHANGE OF NAME

The Free Press Journal does not vouch .

for the authenticity or veracity of the ILEUQXGEUMNYAN%MEJEBM AF'{A.\F/(I)NA

claims made in any advertisement :

published in this newspaper. Readers LAVINA ASHISH KARKERA VIDE

are advised to make their own inquiries | MAHARASHTRA ~ GOVERNMENT

or seek expert advice before acting on | GAZETTE NO : MR-25107627 DTD
JUNE 26 - JULY 02, 2025  CL-162

such advertisements.
The printer, publisher, editor and the | | REKHA VIVEK BHASIN (OLD NAME)
proprietors of the Free Press Journal | RESIDING AT B 10, 10TH FLOOR,
I&?rglup, of nevispapers cannot be feld | 7ERLINA DAE QUARTERS, MALABAR
iable in any civil or criminal court o
law or tribunal within India or abroad HIkEoé&ETLEE%ESE BgéEAF%U“TAIEAATl
for any alleged misleading or| J
defamatory content or claim | HAVE CHANGED MY NAME AS
contained in any advertisement | REKHA  VIVEK CHADHA BHASIN
published in this newspaper or | (NEW NAME) W/O VIVEK BHASINCL-
uploaded in the epaper on the official | 516
website. The liability is solely that of
the advertiser in which The Free Press |, SHEETAL MORE IS LEGALLY
WEDDED SPOUSE OF NO 14654288M
Journal has no role to play. EX HAV MORE NILESH BHIKAJI
PRESENTLY RESIDING AT 4/2 NANDA
O CT O NN sawant  cHAWL, NEAR  SAl
NOTE MANDIR, BHANDUP (EAST),
Collect the full ‘N MUMBAI 400042 HAVE CHANGED
0ll€ct 1€ fu copy of Newspaper | n1y NAME FROM SHEETAL MORE TO
for the submission in passport office. SHEETAL NILESH MORE AS PER
| HAVE CHANGED MY NAME FROM
TAJMOHAMMED SABIRBHAI

AFFIDAVIT ~ DATED  30/06/2025.

CL-589
CHAUHAN TO  TAJMOHAMMED
SABIR ~ CHAUHAN AS  PER

| HAVE CHANGED MY NAME FROM
SUMITRA MISTRY TO SUVARNA
GOVERNMENT OF MAHARASHTRA
GAZETTE N

A PANDURANG WESTRY AS PER

- GAZETTE NO. M-25115303  CL-67

M- 25110914 DT. JULY 03-09, 2025 0 5303 CL-670
CL-140

| HAVE CHANGED MY NAME FROM
| REKHA GURUPRASAD RAO W/0 %SS'M%ESEPIKSESL?KHBR g:ﬁ\%gﬁ
GURUPRASAD RAQ R/0.3, GOLDEN pyjnIWANI AS PER DOCUMENTS
DEW DEONAR BAUG MUMBAI (| a7 '
400088 MAHARASHTRA  HAVE

CHANGED MY NAME TO REKHA | HAVE CHANGED MY NAME FROM
PRASAD RAO AS PER MY AADHAAR MRS. ARCHANA SUBHASH ATRE TO
CARD NO. 3071 7992 8303 & AS PER

MRS. ARCHANA MOHAN KUMAR AS
OTHER DOCUMENTS CL-142

PER DOCUMENTS. CL-671 A

Form No. 03
[See Regulation -13(1)(a)]
DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3)
1st Floor, MTNL Telephone Exchange Building ,Sector -30 A, Vashi, Navi Mumbai-400703

Case No.: 0A/1612/2024

Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A)
of rule 5 of the Debt Recovery Tribunal (Procedure) Rules, 1993,
Exh. No.:
CANARA BANK

JERATH COSMETOLOGY CLINIC PRIVATE LIMITED

To,

(1) JERATH COSMETOLOGY CLINIC PRIVATE LIMITED

at 14 Link Road Jalandhar - 144003, Punjab - 144001

Jalandhar, PUNJAB-144003

(2) RITA JERATH

180 STREETS NO 4 CENTRAL TOWN JALANDHAR | JALANDHAR CITY PUNJAB,
JALANDHAR, PUNJAB -144001

(3) PRASHANT JERATH

H NO. 299 300 ELDECO GREENS JALANDHAR | JALANDHAR CITY PUNJAB,
JALANDHAR, PUNJAB -144001

SUMMONS

\1N|;11EZI;«’2%/;§ OA/1612/2024 was listed before Hon'ble Presiding Officer/Registrar on
6i
WHEREAS this Hon'ble Tribunal is pleased to issue summons/ notice on the said
Application under section 19(4) of the Act, (OA) filed against you for recovery of debts of
Rs. 52358322.82/- (application along with copies of documents etc. annexed).
In accordance with sub-seetion (4? of section 19 of the Act, you, the defendants are
directed as under:-
(i) to show cause within thirty days of the service of summons as to why relief prayed for
should not be granted:
(ii) to disclose particulars of properties or assets other than properties and assets specified
by the applicant under serial number 3A of the original application:
(iif) you are restrained from dealing with or disposing of secured assets or such other
assets and properties disclosed under serial number 3A of the original application, pending
hearing and disposal of the application for attachment of properties;
(iv) you shall not transfer by way of sale, lease or otherwise, except in the ordinary course of
his business any of the assets over which security interest is created and/ or other assets
and properties specified or disclosed under serial number 3A of the original application
without the Prior approval of the Tribunal:
(v) you shall be liable to account for the sale proceeds realised by sale of secured assets or
other assets and properties in the ordinary course of business and deposit such sale
Proceeds in the account maintained with the bank or financial institutions holding security
interest over such assets.
You are also directed to file the written statement with a copy thereof furnished to the
applicant and to appear Before Ragistrar on 04/08/2025 at 10:30 A.M. failing which the
application shall be heard and decided in your absence.
For Paper Book Follow the Following Url:https//is.drt.gov.in/drtlive/paperbook.
php?ri=202559060626
Given under my hand and the seal of this Tribunal on this date:26/06/2025

@ Signature of the Officer Authorised to issue summons.

(SANJAY JAISWAL)
REGISTRAR
DRT II1, MUMBAI

Note :Strike out whichever is not applicable

PUBLIC NOTICE

We BHAGWANDAS
GORDHANDAS FINANCIAL
PRIVATE LIMITED having registered
office at Cama Building, 4th Floor,
Dalal Street, Fort, Mumbai 400023
and email id bgpvt@yahoo.com, are
going to surrender our SEBI
registration certificate as a Research
Analyst with registration number
INH000011176 and BSE RA
Enlistment Number 5708. If anyone
has any grievances, they can lodge
grievances at scores.gov.in

www,freepressjournalin

PUBLIC NOTICE

NOTICE IS HEREBY GIVEN that
MISS. SUNITA MADANLAL
DHINGREJA AND MR. MADANLAL
RAMCHAND DHINGREJA having
their address at 5/C Shivsagar, 141
Shivaji park Road no. 5, Mahim,
Mumbai 400016 are desirous of
acquiring/purchasing the ownership
rights of said scheduled property from
MR. RAVI KHEMCHAND BHATIA
having address at E1/602, 6" Floor,
Swastik Cooperative Housing Society
Ltd, Silver Sarita, Near Balaji Hill View,
Kashigaon, Mira Road (east), Thane
401107, MRS. RASHMI MUKESH
BHATIA, MISS DIYA MUKESH
BHATIA and NIYATI MUKESH
BHATIA (represented through mother
MRS. RASHMI MUKESH BHATIA)
having address at C/o Mr. Ajit Samtani,
Prabhu Cooperative Housing Society,
3" Floor, Room No 20, Moghul Lane,
Mahim West, Mumbai 400016, the
owners in respect of the said
scheduled property.

Any person/s, heirs, etc. claiming any
right, title, interest, claim, share in the
said scheduled property or part
thereof by way of Gift, Sale, Mortgage,
Lease, Tenancy, Exchange, Lien,
Possession, Easement, Injunction,
Trust, Charge, Inheritance and/or
however otherwise are hereby called
upon to give notice in writing along
with such relevant documentary
evidence for their claims within 14
Days from the date of issue of this
Notice to the undersigned at the
address mentioned below. Objections
received thereafter will not be
entertained and claims if any raised
thereafter shall be treated as waived
and we shall proceed with the Sale
transaction.

SCHEDULE OF THE PROPERTY
ALL THAT Flat no. 602, on 6" Floor, of
“Bluewaves’, admeasuring about 734
Sq. Fts. i.e. 68.19 Sq. Mtrs. Carpet
Area, and together with One (1)
dedicated Car Parking Space in the
Building Known as “Bluewaves” on
Plot no. 157 bearing C.S. No. 1866 of
Mahim Division, Located in the
Municipal Corporation G North Ward,
situate at Shivaji Park, Mahim,
Mumbai 400016 within Municipal
Corporation of Greater Mumbai in
Registration Districtand Sub District of
Mumbai City and Mumbai Suburban
alongwith Membership Rights of
“Bluewaves” Co-operative Hsg.
Society Ltd. As and when formed and
registered.

Sd/-

(ADV. VIDYADHAR V. KULKARNI)
G5, Ornate Blossoms Chs, V. R. Bhide Marg,
Dadar West, Mumbai400028.
Contact No.+919967341111
Date:05/07/2025  Place: Mumbai

BEFORE THE DEBTS RECOVERY TRIBUNAL-II,

Mtnl Bhavan, 3rd Floor Strand Road, Appollo Bandar,
Colaba Market, Colaba,Mumbai 400005

Original Application No. 490 OF 2024

SUMMONS EXH No. 11
BANK OF MAHARAHSTRA ... APPLICANT
Branch, at Adarshnagar Worli Branch,
Janata Education Trust Building,
Adarshnagar, Worli-30
VERSUS
Sunita Vishal Mane & Ars ... DEFENDANTS

WHEREAS,0A/490/2024 was listed before Hon'ble Presiding Officer /
Registrar on 20/08/2024

WHEREAS this Hon'ble Tribunal is Pleased to issued Summons/notice
on the said Application under Section 19(4) of the Act, Filed against you for
recovery of debts of Rs.37,65,682/- (application along with the copies of
documents etc. Annexed)

WHEREAS the service of summons could not be affected in ordinary
manner and whereas the Application for substituted service has been allowed
by this Hon'ble Tribunal.

In accordance with sub-section (4) of section 19 of the Act, you, the defendants

aredirected as under:-

(I) To show cause within thirty days of the service of summons as to why relief

prayed for should not be granted;

(i) To disclose particulars of properties or assets other than properties and
assets specified by the applicant under Serial Number 3A of the Original
Application;

(iii) You are restrained from dealing with or disposing if secured assets of such
other assets and properties disclosed under Serial Number 3A of the
Original Application, pending hearing and disposal of the application for
attachment of the properties.

(iv) You shall not transfer by way of sale, lease or otherwise, except in the ordinary
course of his business any of the assets over which security interest is created
and/or other asset and properties specified or disclosed under Serial
Number 3A of the original application without prior approval of the Tribunal.

(v) You shall be liable to account for the sale proceeds realized by sale of
secure asset or other assets and properties in the ordinary course business
and deposit such sale proceeds in the account maintained with bank of
financial institutions holding security interest over such assets..

You are also directed to file the written statement with a copy thereof furnished to

the applicant and to appear before Registrar on 08/08/2025 at 11:00 A.M.

failing which the application shall be heard and decided in your absence.

Given under my hand and the seal of this Tribunal on this 04.07.2025

To, Registrar

1. Sunita Vishal Mane @ DRT- Il, Mumbai

R/at 69 / 486, Pragati Society, Pokhran Road No.1, Shivai Nagar, Thane
West, Thane 400606
Also at Flat No, 501, 5th Floor, Sita Height Katai, Taluka Kalyan, - Dist
Thane 421301

2. Sarika Anil Mane
R/at 486, chawl No. 69, Pokhran Road No.1, Shivai Nagar , Thane West,
Thane 400606

Sdi/-

Government of Maharashtra

Directorate of Municipal Administration
CBD Belapur, Navi Mumbai

E-Tender Notice (First call)

Sr. Work Name Costin Cr.

No.

1 |PROCUREMENT OF RRE FIGHTING TENDER| 80.28
WITH RESCUE EQUIPMENT FOR THE FIRE
SERVICES OF THE URBAN LOCAL BODIES

2 |DESIGNING, COMMISSIONING, FABRICATION.| 52.92

ERECTION & TESTING OF MINI RESCUE
TENDER WITH FIRE FIGHTING CAPABILITIES
FOR THE USE OF RRE SERVICES OF URBAN
LOCAL BODIES

Information regarding the E-Tender notice, Tender documents
and other Information etc. will be available on Bus websile
https://mahatenders.gov.in/

Sd/-

(Sanjay Kakade)

Jt. Commissioner

Directorate of Municipal Administration

DGIPR 2025-26/1524

PUBLIC NOTICE

We inform the sad demise of our beloved
father, Mr.Shankar Anant Naik, on
06/06/2025.We, the children of Late
Shankar Anant Naik, hereby declare that
we are the legal heirs and claimants of the
property situated at Flat No. B/108,
Laxmi Narayan Building No. 1, Eksar
Road, Borivali (W), Mumbai 400103,
left by our father. We notify any potential
claimants, other than those mentioned
below, to approach us within 15 days
from the date of this notice. The legal
heirs of Late Shankar Anant Naik are:
1. Mr. Ganesh Shankar Naik, Age 46
Years, Son

2. Mrs. Meghali Appasaheb Kamble
(Jyoti Shankar Naik), Age 45 Years,
Daughter

3. Mr. Anand Shankar Naik, Age 42
Years, Son

4. Mr. Narendra Shankar Naik, Age

40 Years, Son

Dated this 7* July, 2025.

IDFC FIRST Bank Limited

(erstwhile Capital First Limited and amalgamated with IDFC Bank Limited)

CIN : L65110TN2014PLC097792

Registered Office: KRM Towers, 8 Floor, Harrington Road, Chetpet, Chennai - 600031.
TEL: +91 44 4564 4000 | FAX: +91 44 4564 4022.

IDFC FIRST

Bank

PUBLIC NOTICE

from this auction, the same will be returned to the concerned borrower and if there is

Date without any prior notice.

GOLD AUCTION CUM INVITATION NOTICE
The Below mentioned borrower has been issued notices to pay the outstanding amount towards the credit facility against Gold
ornament savailed by him from IDFC FIRST Bank Limited. Since the borrower has failed to repay the dues under the facility. We
are constrained to conduct an auction of the pledged Gold ornaments on 15/07/2025. In the event any surplus amount is realized

amount shall be recovered from the borrower through appropriate legal proceedings. IDFC FIRST Bank has the authority to remove
the following account from the auction without prior intimation. Further IDFC FIRST Bank reserves the right to change the Auction

any deficit post the auction, the balance

LOAN ACCOUNT NUMBER CUSTOMER NAME BRANCH NAME
144866690 ESHA RAJ ANDHERI TELI GALI
148019932 DEEPALI ASHIT LUTHIA MULUND EAST
148186208 VIOLINA TALUKDAR ANAND NAGAR THANE
148685980 SADDAM HUSEN TAHIR KHOPARKHAIRNE BRANCH
149185403 RITESH SANTOSH AASERI JAMNER IFBL
149365044 NITIN SAJAN PARDESHI SANTACRUZ WEST BRANCH
155259832 SUVARNA JITU AROTE SEAWOODS BRANCH
161492181 SUMIT RAMESHBHAI TALATI ANDHERI TELI GALI
157446547 YASHRAJ SATISH SHARMA SEAWOODS BRANCH

deceased all the conditions pertaining to auction will be applicable to his legal heirs.
Date:07-07-2025 Place: MAHARASHTRA

Auction will be conducted online through https://idfcegold.auctiontiger.net on 15/07/2025 from 12:00 pm to 2:00 pm. /
http:/igold.samil.in on 15/07/2025 from 3:00 pm to 5:00 pm. By way of this publication the concerned borrower are hereby given
final notice and last opportunity to pay the facility recalled amount, with all interest and charges before the schedule auction date
failing which the jewellery will be auctioned. Please note that, if the auction does not get completed on the same day due to time
limit the bank will re auction the pledged gold ornaments within next 7 days on the same terms and conditions. If the customer is

BRIHANMUMBAI MUNICIPAL

CORPORATION

SOLID WASTE MANAGEMENT DEPARTMENT (PLANNING)

e-Tender Notice

No. Dy.Ch.E./3061/SWM/Planning dtd. 04.07.2025

Subject "Hiring of Skid Steer Loader Machine with combination
bucket attachment for collection of refuse at open dumps
& GVPs in P/E Ward"

Department : Solid Waste Management /
Dy.Ch.Eng.(SWM)Planning

Tender ID No. 2025_MCGM_1197224 _1

Bid Start Date & Time | : |07.07.2025 from 11:00 AM

Bid End Date & Time 14.07.2025 till 16:00 PM

Website https://mahatenders.gov.in

Contact Person :-

a |Name Shri. Hemant Bhusare, AE(SWM)Planning
b | Telephone 022-23844450

C |Mobile No. 9762006449

D |[E-mail Id eelswm.pl@mcgm.gov.in

PRO/900/ADV/2025-26

Ex. Eng. (SWM) Planning

Sd/-

Keep the terraces clean, remove odd articles/junk/scrap

IDBI BANK LIMITED
NPA Management Group, Mumbai - IV,

[@ IDBI BANK IDBI Tower, WTC Complex, Cuffe Parade,

CIN No: L65190MH2004GOI148838 Mumbai — 400 005
Email: nmg_mumbai_iv@idbi.co.in

PUBLIC NOTICE ABOUT WILFUL DEFAULTER(S)
DECLARED BY

Name & Photograph

Address

PROMOTER/ EXECUTIVE DIRECTOR,
MICROQUAL TECHNO LIMITED

i) FlatNo 301, Jeevan Anand Co-
op Housing Society Ltd., SAB
TV Lane, Andheri (W), Mumbai
-400053.

Shri Mahesh Balkishan Choudhary

PROMOTER/EXECUTIVE DIRECTOR,
MICROQUAL TECHNO LIMITED

Flat No 302, Jeevan Anand Co-op
Housing Society Ltd., SAB TV
Lane, Andheri (W), Mumbai -
400053.

Shri Susl

PROMOTER/EXECUTIVE DIRECTOR,
MICROQUAL TECHNO LIMITED
9, Abhishek Apartments, 4
Bunglows, Andheri (W), Mumbai —
400053

g £
Shri Varun Premchand Choudhary

It is hereby notified to the public at large that the above
mentioned Promoters / Executive Directors failed and
neglected to pay the instalments of principal, interest and other
monies to IDBI Bank Ltd. with respect to the financial assistance
granted to the Borrower. The Promoters / Executive Directors
are required to pay the outstanding sum of ¥
156,81,31,462.27/- (One Hundred Fifty Six Crore Eighty One
Lakhs Thirty One Thousand Four Hundred Sixty Two
Rupees and Twenty Seven Paise only) as on March 31, 2025
together with interest thereon till the date of payment in terms of
various loan documents executed by them in favour of IDBI
Bank Ltd. Hence, in public interest it is informed and cautioned
that no person shall deal with the any of the properties of the
Promoters / Executive Directors as huge dues are to be
recoverable from them. Sd/-

Date: July 07, 2025 Authorised Signatory,
Place: Mumbai IDBI Bank Limited, (NPA Management Group)

|
|

o |
st BON 7T
Bank of India

Asset Recovery Management Branch, Bank of India Building, 1st Floor,

S. V. Road, Andheri (West), Mumbai — 400 058.
Tel No.: 26210406 / 07, Email: asset. nnz@bankofindia.co.in

POSSESSION NOTICE [Rule 8 (1)] (For immovable property)

Whereas, The undersigned being the Authorised Officer of Bank of India
under the Securitisation and Reconstruction of Financial Asset and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred
under section 13(12) read with rule 3 of the Security Interest (Enforcement)
Rules, 2002 (No. 3 of 2002) issued demand notice dated 14.01.2025 &
publication of demand notice in News papers i.e. The Free Press Journal &
Navshakti on 20.01.2025 calling upon the Borrowers Mrs. Harsha Arayan
Panchal W/o. Arayan Ajay Panchal & Mr. Arayan Ajay Panchal S/o. Ajay
Panchal to repay the amount mentioned in the notices aggregating
Rs. 63,77,494.52/- (Rs. Sixty Three Lakh Seventy Seven Thousand Four
Hundred Ninety Four & Paisa Fifty Two Only) plus interest thereon from
04.12.2024 within 60 days from the receipt of the said notice.
The borrower/ guarantor having failed to repay the amount, notice is hereby
given to the borrower/guarantor and the public in general that the undersigned
has taken Symbolic possession of the property described herein below in
exercise of powers conferred on him under section (4) of section 13 of the said
Act read with rules 8 of the Security Interest Enforcement Rules, 2002 on the
03rd day of July for the year 2025.
The borrower/secured debtor in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with property will be
subject to the charge of the Bank of India for an amount of Rs. 63,77,494.52/-
(Rs. Sixty Three Lakh Seventy Seven Thousand Four Hundred Ninety
Four & Paisa Fifty Two Only) plus further interest thereon.
The borrower's attention is invited to the provisions of sub-section (8) of section 13
ofthe SARFAESI Act, in respect of time available, to redeem the secured assets.
DESCRIPTION OF THE IMMOVABLE PROPERTY
All that part and parcel of the property being Flat No. 404, 4th Floor, Wing B2,
Building No. 3 Sai Empire, Om Sai Empire, Near Sai Shikhar, Sector 7 HDIL
Layout bearing Survey No. 45, Hissa No. 2 & 7 Survey No. 146 Hissa No. 6,
Village Dongare, Virar (West), Taluka Vasai & District Palghar admeasuring built
up area 897.00 sq.ft. in the name of Mr. Arayan Ajay Panchal S/o. Ajay Panchal.

Sd/-
Date: 03.07.2025 Authorized Officer,
Place: Virar Bank of India

CiTy UNION BANK LIMITED
Credit Recovery and Management Department
Administrative Office : No. 24-B, Gandhi Nagar,
Kumbakonam - 612 001. E-Mail id : crmd@cityunionbank.in,
Ph : 0435-2432322, Fax : 0435-2431746

TRUST AND EXCELLENCE
SINCE 1904

Form No.3 [See Regulation-13 (1)(a)]
DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3)
1st Floor, MTNL Telephone Exchange Building, Sector-30A, Vashi, Navi Mumbai- 400703
Case No.: OA/38/2025
Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A)
of rule 5 of the Debt Recovery Tribunal (Procedure) Rules, 1993.
STATE BANK OF INDIA
)

To, MAHESH PATIL
(1) MAHESH PATIL, D/W/S/O- Nana, SS-1 Room No. 497, Sector-17, Koper Khairne,
Navi Mumbai, Thane, Maharashtra-400070.
Also At : Patil Brothers Kirana Store, Shop No. 816-B, Jyotirling Nagar, Near Datta
Mandir, Opposite Panvel Highway, Mankhurd, Mumbai, Maharashtra-400043.
Also At : Flat No. 7 and Flat No. 8, Ground Floor, Suhana CHS Ltd., Behind Kalpana
Cinema, LBS Marg, Kurla W, Mumbai, Maharashtra-400070.
Also At : Room No. 101, Sanjog CHS, Building No. 38, Sant Rohidas Marg, Mankhurd
East, Mumbai, Maharashtra-400043.
Also At: Virale, Kolhapur, Asurle Panhala Kolhapur, Maharashtra-416214.
(2) NRJ DEVELOPERS PVT. LTD., 101-102, 1st Floor, Bhaveshwar Market Premises
CHS. Ltd., Next to Pooja Hotel, M.G. Road, Ghatkopar East, Maharashtra-400077.
AlsoAt: A9and 10,21 and 22, Satyam Shopping Centre, M.G. Road, Ghatkopar, Mumbai,
Maharashtra-400077.

Exh.No.: 9

SUMMONS

WHEREAS, 0A/38/2025 was listed before Hon’ble Presiding Officer/Registrar on
21/01/2025.
WHEREAS this Hon’ble Tribunal is pleased to issue summons/notice on the said
Application under section 19(4) of the Act, (OA) filed against you for recovery of debts
of Rs.16795814/- (application along with copies of documents etc. annexed).
In accordance with sub-section (4) of section 19 of the Act, you, the defendants are
directed as under.-
(i) to show cause within thirty days of the service of summons as to why relief prayed for
should not be granted;
(ii) to disclose particulars of properties or assets other than properties and assets
specified by the applicant under serial number 3A of the original application;
(iii) you are restrained from dealing with or disposing of secured assets or such other
assets and properties disclosed under serial number 3A of the original application,
pending hearing and disposal of the application for attachment of properties;
(iv) you shall not transfer by way of sale, lease or otherwise, except in the ordinary course
of his business any of the assets over which security interest is created and/or other
assets and properties specified or disclosed under serial number 3A of the original
application without the prior approval of the Tribunal;
(v) you shall be liable to account for the sale proceeds realised by sale of secured assets
or other assets and properties in the ordinary course of business and deposit such sale
proceeds in the account maintained with the bank or financial institutions holding security
interest over such assets.
You are also directed to file the written statement with a copy thereof furnished to the
applicant and to appear before Registrar on 15/07/2025 at 10.30 A.M. failing which the
application shall be heard and decided in your absence.
For paper book follow the following Url: https://cis.drt.gov.in/drtlive/
paperbook.php?ri=202529350609.
Given under my hand and the seal of this Tribunal on this date : 09/06/2025.

Signature of the Officer Authorised to issue summons.

Seal Sd/- (Sanjai Jaiswal)

PUBLIC NOTICE

NOTICE IS HEREBY GIVEN
that LATE SHRI THAKORBHAI
BHAGWANJI DESAI AND LATE SMT.
PUSHPABEN THAKORBHAI DESAI
WERE the owners of Flat No. 11
on 3rd Floor, AMIT PARIVAR
CO-OPERATIVE HOUSING SOCIETY
LTD., Dixit Road, Vile Parle (East),
Mumbai-400 057 alongwith share
Certificate Number 009 having
Distinctive Nos. from 036 to 040
(Hereinafter referred to as ‘the said
property”).

LATE THAKORBHAI BHAGWANJI
DESAI died on 24/09/2019 AND MRS.
PUSHPABEN THAKORBHAI DESAI
died on 11/08/2013 leaved behind him
the following legal heirs:

(a) SHRI DEEPAKRAI Son
THAKORBHAI DESAI

(b) SHRI NITIN Son
THAKORBHAI DESAI

(c) SMT. CHETANA Maried
DESAI Daughter

Any person/s, firm/s, institute/s,
company/ies having any right, title,
interest, possession or claim in respect
of the aforesaid properties or Any
Government liability is hereby required
to make the same known in writing with
documentary evidence, to the
undersigned at my office at 96, Kadri
Park, S. V. Road, Irla, Behind Azad
Electrical, Vile Parle (West), Mumbai
400 056, within 15 days from the date
of publication hereof, failing which,
claim/s, if any with respect to the
aforesaid property will be deemed to
have been waived.

Dated this 7th day of July 2025

Adv. Mitesh Shah
Advocate High Court

Registrar, DRT-lIl, Mumbai

RE-TENDER-CUM-AUCTION SALE NOTICE UNDER SARFAESI ACT 2002

The following property/ies mortgaged to City Union Bank Limited will be sold in Re-Tender-
cum-Public Auction by the Authorised Officer of the Bank, under Rule 8 (6) & 9 of the
Security Interest (Enforcement) Rules, 2002, under the SARFAESI Act, 2002, for recovery of a
sum of Rs.27,24,875/- (Rupees Twenty Seven Lakh Twenty Four Thousand Eight Hundred and
Seventy Five only) as on 27-04-2025 together with further interest to be charged from 28-04-2025
onwards, other expenses and any other dues to the Bank by the Borrowers / Guarantors No.1)
Mr. Girish Bhikaji Godambe, S/o. Mr. Bhikaji Shiviam Godambe, At 2, Siddhivinayak Chawl,
Subhash Road, Near Tri Sangam Society, Chincholi Pada, Dombivli West, Thane - 421202.
No.2) Mrs. Bhagyashree Bhikaji Godambe, W/o. Mr. Bhikaj Shivram Godambe, At 2,
Siddhivinayak Chawl, Subhash Road, Near Tri Sangam Society, Chincholi Pada, Dombivli
West, Thane - 421202. No.3) Mr. Bhikaj Shivram Godambe, At 2, Siddhivinayak Chawl,
Subhash Road, Near Tri Sangam Society, Chincholi Pada, Dombivli West, Thane - 421202.
Immovable Property Mortgaged to our Bank
(Property Owned by Mr. Girish Bhikaji Godambe, S/o. Mr. Bhikaji Shiviam Godambe
& Mrs. Bhagyashree Bhikaji Godambe, W/o. Mr. Bhikaj Shivram Godambe)

Flat No.406, admeasuring 575 Sq.ft., Built-up Area, on 4th Floor in the building called Vasant
Heights lying, being & situated at City Survey Nos.1759, 1778, 1779, 1780 & 1781 of Revenue
Village Azade Golavali, Dombivli (East), Taluk Kalyan, District Thane. Towards East - Road,
Towards West - Building, Towards North - Building, Towards South - Building.

Reserve Price : Rs.15,00,000/-
(Rupees Fifteen Lakh only)

RE-AUCTION DETAILS

Date of Re-Tender-cum-Auction Sale Venue

City Union Bank Limited, Mumbai-Kalyan Branch,
1-E, Ramakrishna Nagar, Murbad Road,
Kalyan West, Mumbai, Thane - 421304.

Telephone No.0251-2203222, Cell N0.9325054252.

30-07-2025

Terms and Conditions of Re-Tender-cum-Auction Sale :

(1) The intending bidders should be present in person for the auction and participate personally
and give a declaration in writing to the effect that he/she is bidding for himself / herself.
(2) The intending bidders may obtain the Tender Forms from The Manager, City Union
Bank Limited, Mumbai-Kalyan Branch, 1-E, Ramakrishna Nagar, Murbad Road, Kalyan
West, Mumbai, Thane - 421304. (3) The intending bidders should submit their bids only in the
Tender Form prescribed in sealed envelopes addressed to The Authorised Officer, City Union
Bank Ltd., together with a Pay Order / Demand Draft for an EMD of 10% of the Reserve Price,
drawn in favour of “City Union Bank Ltd.”, on or before 12.00 Noon on the date of Tender-
cum-Auction Sale hereby notified. (4) For inspection of the property and other particulars, the
intending purchaser may contact : Telephone No.0251-2203222, Cell No.9325054252. (5) The
propertylies are sold on “As-is-where-is”, “As-is-what-is” and “whatever-there is” basis. (6) The
sealed tenders will be opened in the presence of the intending bidders at 01.00 p.m. on the date of
Tender-cum-Auction Sale hereby notified. Though in general the sale will be by way of closed
tenders, the Authorised Officer may, at his sole discretion, conduct an Open Auction among the
interested bidders who desire to quote a bid higher than the one received in the closed tender
process, and in such an event, the sale shall be conferred on the person making highest bid. The
sale, however, is subject to confirmation of City Union Bank Limited. (7) The successful bidder
shall have to pay 25% (inclusive of EMD paid) of the sale amountimmediately on completion of
sale and the balance amount of 75% within 15 days from the date of confirmation of sale, failing
which the initial deposit of 25% shall be forfeited. (8) The Sale Certificate will be issued by the
Authorised Officer in favour of the successful purchaser only after receipt of the entire sale
consideration within the time limit stipulated herein. (9) The successful purchaser shall bear the
charges / fees payable for conveyance, such as stamp duty, registration fee etc., as applicable
under law. (10) The successful bidder should pay the statutory dues (lawful house tax, electricity
charges and other dues), TDS, GST if any, due to Government, Government Undertaking
and local bodies. (11) The Authorised Officer shall have all the powers to accept or reject the
bids or postpone or cancel the sale without assigning any reason whatsoever.

Place : Kumbakonam, Date : 05-07-2025 Authorised Officer

Regd. Office : 149, T.S.R. (Big) Street, Kumbakonam, Thanjavur District,
Tamil Nadu - 612 001, CIN - L65110TN1904PLC001287,
Telephone No. 0435-2402322, Fax : 0435-2431746, Website : www.cityunionbank.com

CORRIGENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BOMBAY RAYON CLOTHING LIMITED

OPERATING IN THE BUSINESS OF MANUFACTURING AND TRADING FABRICS,
AT D8, TARAPUR MIDC, BOISAR EAST, PALGHAR, MAHARASHTRA - 401504
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

With reference to the Form G dated 16.06.2025, issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, and published in the
newspapers on 17.06.2025 shall stand revised as below, and accordingly the last date for
receipt of Expression of Interest is being extended from 07.07.2025 to 17.07.2025.
In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Resolution Professional in accordance
with the amended timelines for the invitation for expression of interest which stands
amended and restated as under:
SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor Bombay Rayon Clothing Limited
along with PAN & CIN/ LLP No. CIN: U18101MH2005PLC150375
PAN: AACCB6615M
402,4th Floor, Kamla Hub, N.S.Road No.1
Juhu Scheme, Vile Parle (West), Mumbai
City, Mumbai, Maharashtra, India, 400049
NA
At Manufacturing unit located at D8,
Tarapur MIDC, Boisar East, Palghar,
Maharashtra - 401504
3500mtrs per month @50% capacity
utilisation
Quantity: 3,44,618mtrs
Value: 6,63,69,705
Workmen: 12
Employees: 9
The same can be obtained by the
Prospective Resolution Applicant by
emailing at cirp.bombayrayon@gmail.com.

2. | Address of the registered office

3. | URL of website
4. | Details of place where majority of
fixed assets are located

5. | Installed capacity of main products/
services

6. | Quantity and value of main products
/services sold in last financial year
7. | Number of employees/ workmen

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:
9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

The same can be obtained by the Prospective
Resolution Applicants from
cirp.bombayrayon@gmail.com

10.| Last date for receipt of expression 17.07.2025
of interest

11.| Date of issue of provisional list of 24.07.2025
prospective resolution applicants

12.]| Last date for submission of 29.07.2025
objections to provisional list

13.| Date of issue of final list of 03.08.2025
prospective resolution applicants

14.] Date of issue of information 04.08.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.] Last date for submission of 04.09.2025
resolution plans

16. | Process email id to submit cirp.bombayrayon@gmail.com
Expression of Interest

17. | Details of Corporate Debtor's Not MSME Registered

registration status as MSME

Date: 05.07.2025,
Place: Mumbai

Sd/-
Ram Singh Setia

Resolution Professional

In the matter of Bombay Rayon Clothing Limited
Reg No. IBBI/IPA-001/IP-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025
Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road,
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015
Correspondence Address: Finvin Turnaround and Restructuring Private Limited
situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,

Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

cirp. com

Process Specific Email Id for corr

Notice is hereby given that LATE
Mr. Anilkumar Bhanji Somaiya was the
owner/Landlord of 1/9th share in the whole
structure and land situated at CTS no. 311 and
was at occupancy at same building of the
residential single flat at 2nd floor admeasuring
approximately 1190 sq.ft. more particularly
described in the schedule hereunder written
(hereinafter collectively referred to as the
“said property”). leaving behind us viz
Mrs. Madhuri Anilkumar Somaiya, Mr. Ashit
Anilkumar Somaiya, Mr. Sanjay Anilkumar
Somaiya, Mr. Mitesh Anilkumar Somaiya
(hereinafter referred to as the “Legal heirs”)
being the only legal heirs and representatives
of LATE MR. Anil kumar Bhanji Somaiya. As
we the legal heirs we are registering our name
in the property card of the Said property for
1/9th share.
Any person or persons having any claim on
the said property as and by way of sale,
exchange, mortgage, charge, trust,
inheritance, gift, possession, lease, lien,
attachment, lispendens, maintenance or
otherwise howsoever are required to make
the same known in writing to the Mr. Ashit A.
Somaiya in personal at 9/11, Kasturi Building,
2nd floor, Hormusji Street, Opp. 4th Pasta
lane, above Mahanagar Bank, Colaba,
Mumbai - 400005. within 14 days from the
date of publication hereof, failing which it shall
be presumed that the aforesaid legal heirs are
absolutely entitled for 1/9th share to the said
property and that the said property is free
from all encumbrances and we shall proceed
to conclude for transmission of our shares
and transfer of the said property without
having any reference to such claim, if any, and
the same shall be considered as waived.
SCHEDULE
Re. Flat Admeasuring 1190 Sq. Ft. Carpet
Area and 9/11, Kasturi Building, 2nd floor,
Hormusji Street, Opp. 4th Pasta lane, above
Mahanagar Bank, Colaba, Mumbai - 400005.
C.Sno.311 of Colaba division.
Dated this 7th day of July 2025. Sa/-

Ashit AnilKumar Bhanji

yray

Form No. 3

[See Regulation-13 (1) (a)]

DEBTS RECOVERY TRIBUNAL MUMBAI (DRT1)

2nd floor, Colaba, Telephone Bhavan, Colaba Market, Mumbai-|
400 005 (5th Floor, Scindia House, Ballard, Mumbai-400001)

Case No.: OA/505/2024

Summons under sub-section (4) of section 19 of
the Act, read with sub-rule (2A) of rule 5 of the

Debt Recovery Tribunal (Procedure) Rules, 1993.

KOTAK MAHINDRA BANK LIMITED Exh. No. 17

VS SURINDER SINGH CHANDHOK
To, (3) M/S CHANDHOK BEARING PVT
LTD 9B IST FLOOR AFRICA HOUSE
TOPIWALA LANE LAMINGTON ROAD
MUMBAI400007
MUMBAIMAHARASHTRA-400007
Also At. FLAT NO. 303/304, NATASHA|
TOWER, 1310, JUHU VERSOVA LINK
ROAD, ANDHERI (W) MUMBAI-400061

SUMMONS

WHEREAS, 0A/505/2024 was listed before
Hon'ble Presiding Officer/Registrar on 02/06/2025

WHEREAS this Hon'ble Tribunal is pleased to issue
Summons/ Notice on the said Application under
Section 19(4) of the Act, (O.A.) filed against you for|
Recovery of Debts of Rs. 19350219/ (application
along with copies of documents etc. annexed). In
accordance with sub-section (4) of Section 19 of the
Act, you the Defendants are directed as under:- (i) to
show cause within thirty days of the service of
summons as to why relief prayed for should not be
granted; (ii) to disclose particulars of properties or
assets other than properties and assets specified by
the applicant under serial number 3A of the original
application; (iii) you are restrained from dealing with
or disposing of secured assets or such other assets
and properties disclosed under serial number 3A of
the original application, pending hearing and disposal
ofthe application for attachment of properties; (iv) you
shall not transfer by way of sale, lease or otherwise,
except in the ordinary course of his business any of
the assets over which security interest is created and/!
or other assets and properties specified or disclosed
under serial number 3A of the original application
without the prior approval of the Tribunal; (v) you shall
be liable to account for the sale proceeds realised by
sale of secured assets or other assets and properties
in the ordinary course of business and deposit such
sale proceeds in the account maintained with the
bank or financial institutions holding security interest]
over such assets. You are also directed to file the
written statement with a copy thereof fumished to the
applicant and to appear before Registrar on
25/08/2025 at 12:15 P.M. failing which the application
shall be heard and decided in your absence. Given
under my hand and the seal of this Tribunal on this
date: 02.07.2025 Registrar,

Mumbai D.R.T. No. 1
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